Declaration of Assets and Liabilities

LS RERMA suvaen

[l
service and presently

glve hereln below the

Year.....Qr..Q}‘.g—..X........

.., son/daughter/wife of %“x\“cvs.\ml&\“\ww
. years, belonging to CyRNMRLLMTOIAN. SABMR, P ATHR

workingr as LRSS ATRAMY - o it RREE

detélrs of the assets (Immovable, movable, bank balance, etc.) of

‘myself, ry spouse and dependants*:

A. | Details of movable assets ; T
(Assets in joint name Indicating the extent of joint ownership will also have ko be
given) ; - .
_Sr.' Description , Self " Spouse D=-pendan1— ! Dependant-2 | Dependant-3 ]
No. ; ; 1 Name(S) Nama Name Etc, Name
() | Cash. I.‘:"), ovef- I /
(I) | Deposits in 0. o :
Banks, Financlal | ~'* _
Institutions And CS“‘““J
Non-Banking .- :
Financial i = P s
" | Companies '
(i) .| Bonds,
Debentures and
Shares in ; .
: companres - - s 5
(iv) | Other fi nanctal B 0
| Institutions, Rell 5
NSS, Postal BN ¢ LN Y s J
Savings, LIC g \iengs % £ r i
Policies, etc
Motor Vehicles
-1 (detalls of
ma[(e, etn:) " = — a :
-Jeweifen,r (grve 9 &GN f
details of - ak, '
T I el S ~
value) W) | ;
Other assets, ke \ Ssich i - ]
such as values | et -
of claims / oy e - - ;
jE- interes'ls

" Note:

Companfes should e given. =
** Depéndart nere means a carson substantia ~ _.e,,endent on

employee,

Value of Bends / shares / Debentufes as -er the latest market ralue in Stock
Exchange 't rasp=ct of listed oompanies and as Jer books in the case of non [istec

‘nceme of the

2



B. Details of Immovable assets

[Note: Properties In joint ownership Indicating the extent of joint nwnershrp will

also have to be Indicated]

Dependant-3

Sr. Description Self

Dependant-1

Spouse
Name

Name(5)

Dependant-2
Name

Etc. Name

No.
(1) | Agricultural Land

- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

Non-Agricultural Land
- Locatlon(s)

- Survey number(s)

- Extent (Total
measuremer;t)
-Current market value

(I

(lii)

Bulldings (Commerclal
| and residential)
Location(s)

- Survey /door
number(s) .

- Extent (Total
measurement)

- Current market

value

-Houses / Apartments,
etc.

- Location(s) .

- Survey . /door
ntimber(s) .

- Extent (Total
measurementy : }

- Current marlLt

T v,

BI;

‘value
‘Others (such as - [

|

b

e

@

[ interest in- prégei-ty)

institutions-and government dues:-

[Note Please give separate details for each ILEm)

I give herem below the details. oF my halelties / overdues to: pubnc ﬁnanclal

Name & address of Bank / |

Amount cutstanding as

.- 5r. | Description r
No. Cinrn b e Financial Institutions{s) / l.:w,ﬂ.;,
: T _ De‘partmentts‘j K
(3) " | (i) Loans from Banks ‘ Fooooo o ane e
(i) Loans from financial " [Lsty v\ “&ﬁ‘?\“ﬁ“tt e f =y °°=‘°'*%T.‘,'
{ institutions : Glode, :

i (il) Government Dues:

! (a) dues to Zepartments
i’ dealing with government
i accommeodadon

; (b) dues to Jepartments
dealing witr supply of

. water

, (c) dues to Zepartments
dealing witi: suppiy of J
electrcity




(d) dues to departments- , l e
dealing with telephones e :

dealing with government
transport (including

alrcraft and hellcopters) .
() Other dues, If any ! I

(b) (1) Income Tax including
surcharge [Also indicate

the assessment year upto

which Income Tax Return ;

filed. Glve also Permanent - D

Account Number (PAN)] |07 SRS G o
(1) Wealth Tax [Also

indfcate the assessment . : 3 LS e
year tipta which Wealth : 4 g
Tax return filed.] ¥ ; ; !

(lll) Sales Tax [Omty In
case of proprietary -

business] : .
(Iv) Property Tax | o ‘ - ]
€. Personal Detaj] -
GPF/CPE/PRAN No., = [ e e 6 7
Gender vy 2 - (WFJ
Date of Birth . :- ! 0_’ . ! .ﬂ-\._. IR f g'lf:; | - oopamarvy)
Coss/Group 3 AWB/C}
_c_ac_jre'__ : - | R-LA. &e_o__w Aance (Arsinkasy

" (Full Name'e, g B.A.S -thar Adrnlnfstrauve Servlce,
i B S.S.- Bihar Secretanat Servlce etc. ;
Home Distnct il L Qﬁ! (\\; A
I hereby declara that the, above details ‘are true ‘to the -b
knowiedga and behef i ¢ 2

ast of, my

Signature \b\v\“@\ \5%5::., ...............

© Name of Employee: . SRERIMA L SATASA.,

Place:. . RATNA : Desfgna tion:.. .HHP.{'#%T AMNT..
Date:.....\.;‘!T:.t‘?!L:.?T.\._ _ ' Deparment:. SMEN R, £ AV NN Bevaihe,
;i ; Th N 5 , S e WidAnean, \u\n\u\

Please sign each page of the declaration. Asset decfaratmﬂ form
must be im A4 size white paper with computer typed (single srde)

_in prescm‘.red format. B
v:m_ \T\- ‘“&

Noté:‘

(e) dues to departments | . ] &




